" CENTRAL ADMINISTRATIVE TRIBUNAL . °
BANGALORE BENCH

Second Floor, ~
Commercial Complex,-
Indiranagar,

Bangalore-560 038,

Miscellane_o' A ‘ln.No.219/199:4 Dated:~ 23 JUN ;994
. in | |
APPLICAT ICN NUMBER;‘ 864 & 882 to 897 of 1993,

APPLICANTS"' RESPINDENTS:

- Sri.P, Narayanaswamy ‘and 16 Others v/s. Director,GTRE, Bangalore & Ors.
"Te. , _

L. Dr.M.S. Nagaraja Advocate,
. No.1ll,Fixrst Cross,II Floor,
. Sujatha “omplex, Gandhlnagar,

Bangalore-9. - | L ”“'““:i;}//?%i”' ’

2, . " The. Dlrector,
"~ Gas Turbine Research Establishment,
Suranjan Das Road, PB.No. 19302,
Bangalore—SéO 093.

3. 7 Sri.M.Vasudeva Rao,Addl.C.G.S.C.
v S o ngh Court- Bldg,Bangalore-l. -

Subject:= Forwarding ef conies ¢f “he Crders pasgpd by-the: -
Central adm1n¢>urat1vr Tribunal,Bangalore,

Please find encleosad herewith a copy af tha WRDER/

- *STAY WRDER/INTERIM ORDER/, passed by this Tribunal.in thé above
. mentioned appllCa*lon(s) on 13-06-1994
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‘Second Floory

" Commercisl Complex,
‘Indiranagaf,
‘Bangalore-38,

- - Dated: 31 JAN1904 -
MPPLICATION NO(s) 864,882 to 897 of 1993

MPPLICANTS: P.Narayanaswamy and RESPONDENTS:Director,GIRE,Bangalore
- sixteen others. . -~ and Others. >

T0,.

1, - Dr.M.S.Nagaraja,Advocate,
. No.ll,Second Floor,
First Cross,Sujatha Complex,
Gandhhinagar, Bangalore=-9.

2. The Director, .

' Gas Turbine Research Establishment,
Suranjan Das Road,Post Box No.9302,
C.V.Raman Nagar,Bangalore-560 093.

Central Govt.Stng.Counsel,
High Court Bldg,Bangalore-l.

4. The Scientific Advaser,
' - Ministry of Defence,
Sena Bhavan,NewDelhi.

5, . Secretary,Ministry of Defence,
Sena Bhavan,New Delhi.

- SUBJECT ;- Foruardina of copies of the Ordexs passed by . -
’ the Central Administrative Tribunal,Bangalore,
_ ) XXX B S
Please find enclosed herewith & copy of the
‘ORDER/STAY -ORDER/ INTERIM ORDER/, Passed by this Tribunal

in the above mentioned application(s) on_18-01-1994,
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CENTRAL ADMINISPRATIVE TRIBUNAL BANGALORE ‘BENCH

ORIGINAL APPLICATION NOS. 864, 882 TO 897 OF 1993

TUESDAY THIS THE 181H DAY OF JANUARY,199;.

Mr.Justice P.K.Shyamsundar,

P.Narayanaswany,

Aged 53 years,

S/o M.Ponnuswamy Gounder,
774, Near Singh Engg. Works,
Karanapalya, lLingarajapura,
Bangalore-560 084.

S.Parthasarathy,
Aged 56 years,
S/o Srinivasalu, Type-3

Quarters, C-1/3, Defence Research

Development Organisation Complex,
Bangalore-560 093.

. P.D.Joseph,
Aged 50 years, S/o Devasia Joseph,

C-11/11, DRDO Complex,
Bangalore-560 093.

M.Anthony,

" Aged 52 years, S/o Madalaimuthu,

97, Arun Illam, Grapes Garden,
Kammanahalli, St.Thomas Town,

Bangalore-560 084.

P.A.Unnymoan,

Aged 49 years, S/o Iyyappan,
C-1/1, DRDO Complex,
Bangalore-560 093.

S.P.Yadav,

Aged 55 years, S/o M.L.Yadav,
C-2/5, DRDO Complex,
Bangalore-560 093.

. P.Chandra Babu,
Aged 48 years, S/o N.Pothi Naidu,
" 44/5, Coles Road, Fraser Town,

Bangalore-560 005.

B.1I.Nawab Khan,

Aged 48 years, S/o Ismail Khan,
30, B.G.Road, Guruppanapalya,
Bangalore- 560 081.

B.T.Ramanna,

Aged 54 years, S/o Thimmaiah,

44, New Thippasandra,
C.V.Ramannagar, Bangalore 560 095.

.G. Gundu Rao,

S/o late Iyappa, Aged 53 years,
36/1, 1lst Main, 1st Cross,
Vyalikaval, Bangalore-560 003."

.A.Venkataswamy Reddy,

Aged 54 years, S/o Abbalah
131, Annsandrapalya,
HAL Post, Bangalore-560 017.

.. Vice-Chairman.

.. Applicants’
Contd oo’
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 13.M.Ke1appan, '

w12 R. Murugesan,
Aged 54 years, S/o Raju,
B-85, 1st Cross, Kalappa Block,
Srirampura, Bangalore-~560 021.

" Aged 54 years, S/o M.Kannan,
1/R.C. Building, Hutchins Road,
2nd Cross, St.Thomas Town,

. Bangalore-560 084.

14.E.N.Ramasekar Chetty,
Aged 53 years, S/o B.R.Narasimhalu Chetty,
8, Palani Mudaliar Street,
Ulsoor, Bangalore-560 008.

15.C.Gnanaprakasam,
Aged 49 years, S/o P. Chlnnathambl,
C-26/3, DRDO Township,
Bangalore-560 093.

16.K.P.Lonappan,
Aged 44 years, S/o K.D.Poulose,
6, 7th Cross, Domlur Lay-out,
Bangalore-560 071.

17.A.Basavaiah,
Aged 50 years, S/o Ankaiah,
249, Kasavapura, New Thippasandra,
‘Bangalore-560 075. .. Applicants in
A.Nos.864, 882 to 804 of 1993.

(By Advocate Dr.M.S.Nagaraja)

V.

1. The Director,
Gas Turbune Research Instltute,
C.V.Ramannagar,
Bangalore-560 093.

2. The Scientific Adviser,
Ministry of Defence,
Sena Bhavan, New Delhi.

3. Union of India,
represented by Secretary to Govt.,
Ministry of Defence, Sena Bhavan,
New Delhi. ' ~ .. Respondents.

{By Standing Counsel Shri M.Vasudeva Rao)

ORDER

Having heard both sides and on perusal of the pleadings

what becomes obvious is that the Government as a matter of fact

. perceived the ‘hardship that has enured to the applicants who

‘are seniors and had the misfortune of drawing less pay than

Sri J.D.Dennis who was also promoted as Chargeman Grade-1I,




a slot to which the applicants have already been promotéd‘direct—;

ly from TTadgémen Grade-A without negotiating the intermediary
opeﬁing such as Master Craftsmen, the result of which, he appears
to have been the recipient of a higher salary. As could be
seen from the ‘objections filed on behalf of the respondents,
the applicants had expressed their unwillingnesé to go to Mastef
Craftsmen cadre before passing over to Chargemen Grade-II becausé
the intermediary slot ‘was some what technical in nature and
it also did not envisage any further promotion.  Be that as
it may, the annexure filed on behalf of the Government as per
Annexure-R4 mentions that subsequently the embargo against earh—
ing promotion from praster Craftsmen cadre has been removed with
the result th&se who came on to the higher slot éf_Chargemen
Grade—II from biaster Craftsmen as also those who came directly
from Tradesmen Grade-A were all placed on an even kneel with
the result ups and downs in the pay scale of the seniors had
necessarily to be erased. I see that an apposite recomméndation
in this behalf nas been made by the departmenf itself as .per
Annexure-R4. As a matter of fact I am told in the representa-
tions made on behalf of the applicants for setting right this

anomaly pursuant to which the senior draws less pay than his

. junior, 1is asked to be remedied by the Government. Now that

I am told that the Government themselves are actively pursuing

that course and in all probability'they themselves‘would remedy

the grievance of all the people without the court's intervention,
it seems all that I should do is to dispose off these applica-

tions finally. '

2.1 direct.respondents 2 and 3 to dispose off the represen-

tation of the applicants to remove the anowaly in the pay struc-
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ture between the seniors and the juniors. | This exercise will
“have to be compieted within 3 months fromjkhé détg of receipt

of a copy of‘this order. The registry will forward a copy of

this érder tovreépondents 2 and 3 for needful? No costs.
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CENTRAL ADMINISTRATIVE TRIBUNAL BANGALORL B C§37
‘ORIGINAL APPLICATION NOS. 864, 882 TO 897 OF 1993~

TUESDAY THIS THE 18TH DAY OF JANUARY,199;.

Mr.Justice P.K.Shyamsundar,

P.Narayanaswany,

“Aged 53 years,

S/o M.Ponnuswamy Gounder,
774, Near Singh Engg. Works,
Karanapalya,. lLingarajapura,
Bangalore-560 084. '

S.Parthasarathy,

Aged 56 years,

S/o Srinivasalu, Type-3

Quarters, C-1/3, Defence Research
Development Organisation Complex,
Bangalore—560 093.

P.D.Joseph,

Aged 50 years, S/o Dev351a Joseph,

C-11/11, DRDO Complex,
Bangalore-560 093.

M.Anthony,

Aged 52 years, S/o Madalaimuthu,
97, Arun Illam, Grapes Garden,
Kammanahalli, St.Thomas Town,
Bangalore-560 084.

. P.A. Unnymoan,

Aged 49 years, S/o Iyyappan, '

" C-1/1, DRDO Complex,

6.

7.

8.

Bangalore-560 093."

S.P.Yadav,

Aged 55 years, S/o M. L Yadav,
C-2/5, DRDO Complex,
Bangalore-~560 093

P.Chandra Babu, :

Aged 48 years, S/o N. Pothl Naidu,
“ 44/5, Coles Road, Fraser Town,
Bangalore—560 005

B.I. Nawab Khan,
Aged 48 years, S/o Ismail Khan,

30, B.G.Road, Guruppanapalya,

10.

11.

Bangalore—560 081.

B.T.Ramanna,

Aged 54 years, S/o Thimmaiah,
44, New Thippasandra,
C.V.Ramannagar, Bangalore-560 095.

G.Gundu Rao,

S/o late Iyappa, Aged 53 years,
36/1, 1st Main, 1lst Cross,
Vyalikaval, Bangalore-560 003."

A.Venkataswamy Reddy,

Aged 54 years, S/o Abbaiah,
131, Annsandrapalya,

HAL Post, Bangalore-560 017.

.. Vice-Chairman.

.. Applicants
- contd..



 13.M,Kelappan, '

12 R'Murugesan,v
Aged 54 years, S/o RaJu,

B-85, 1lst Cross, Kalappa Block,
Srirampura, Bangalore-560 021.

" Aged 54 years, S/o M.Kannan,

1/R.C. Building, Hutchins Road,

2nd Cross, St.Thomas Town,

Bangalore-560 084. , \

14.E.N.Ramasekar Chetty,
Aged 53 years, S/o B.R.Narasimhalu Chetty,
8, Palani Mudaliar Street,
Ulsoor, Bangalore-560 008.

- 15.C.Gnanaprakasam,

Aged 49 years, S/o P.Chinnathambi;
C-26/3, DRDO Township,
Bangalore -560 093.

16.K.P.Lonappan,
Aged 44 years, S/o K.D.Poulose,
6, 7th Cross, Domlur Lay-out,
Bangalore-360 071.

17.A.Basavaiah,
Aged 50 years, S/o Ankaiah,
249, Kasavapura, New Thippasandra, :
Bangalore-560 075. - .. Applicants in
A.Nos.864, 882 to 804 of 1993.

(By Advocate Dr.M.S.Nagaraja)

V.

1. The Director,
Gas Turbune Research Instltute,
C.V.Ramannagar,
Bangalore-560 093.

2. The Scientific Adviser,
Ministry of Defence,
Sena Bhavan, New Delhi.

3. Union of India,

represented by Secretary to Govt.,
Ministry of Defence, Sena Bhavan,
New Delhi. ' _ : .. Respondents.

¢
H

(By Standlng Counsel Shri M.Vasudeva Rao)

Having heard both sides and on perusal of the pleadings

what becomes obvious is that the Government as a matter of fact

. perceived the jhafdship that has enured to the applicants who

are seniors and had the misfortune of drawing less pay than

Sri J.D.Dennis' who was also promoted as Chargeman Grade-II,




tions finally.

a -slot to which the applicén;é.héye alfeédy been prbmo;ed direéﬁ—q

ly from Tradgémep Grade-A without negotiating the intermediary

opening such as Master C;éf;smen,lthe result of which, he appears
to have been the recipient of“a higher salary. As could be

seen from the objections filed on behalf of the respondents,

- the applicants had expressed their unwillingness to go to Master

Craftsmén qadré before paSéing over to Chargemen Grade-II because

the intermediary slot was some what technical in nature and

s

it also did not. env{sage. any further  promotion. Be that as
it may, the annexgré filed on behalf of the Government as pef
Annexure-R4 mentions that subsequently the embargo ééainst earn-
ing promotion from Master Craftsmen cadre has been rémoved with
the result those:-who ¢§me on to thé.higher slot of Chargemen
Grade-II,frbm baster Craffsmen as'also those who came directly
from Tradesmen &rade-A were all placed on an even kneel with
the result ups and downs in thé pay scale of the seniors had
necessarily to be erased. I see that an apposite recommendation
in this behalf has been made by the departmenﬁ itself as .per
Annexure-R4. As a matter Qf'fact 1 am told in the representa-
tiéns made on behalf of the applicants for setting rignt this

anomaly pursuant to which the senior draws less pay than his

junior, is asked to be remedied by the Government. Now that

I am told that the Government themselves are actively pursuing

that course and in all probability they themselves would remedy
the grievance of all the people without the court's intervention,

it seems all that I should do is to dispose off ‘these applica-

\
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2.1 direct'respondehts‘Zfand‘3 to dispose off the represén—

b

tation of ‘the applicants to remove the anomaly in the pay struc-
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ture between the "se.niors and the juniors. tl‘his exercise will
have to be compléted within 3 months from the date of receipt
of a copy of this order. The registry};will; forward a copy of

this order to respondents 2 and 3 for needful. No costs.
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1. ?r?m:l : TURBINE ' ? GAS TURBINE RESEARCH ESTABLISHMENT
Tel. No. : ' : ' s ;
o Now ' | o argdu aar fawra ST R & D Organisation
e i""l‘*‘v N 0845-2438 sh&rame b . _. ‘ T FAT  Minlstry of Defence -
e arososseter - diee e Yo 9302 Post Box No. 8302
o Fac o 9105058 07 | @ A ~C. V. Raman Negar
| ¥TIR-660 093 BANGALORE-560 093 |
i Ret: ADMIN/3184/A/1/GTRE
o _ feiw/Date: % July ¢
SR To : | | I
A\ CoA (R&D)
A BANGALORE=33s.
N ‘ Subs STEPPING UP OF PAY
A Reference your letter No, Pay/I11/Pay/Tix dated 06,07.%4+
i 4 : '

returned by you is re-submitted herewith with the following

With reference to your letter under reference the documcnts

.

‘m:k'.

The 17 senior Chargemans were repreasented for stepping up
of pay at par with their junior and the case was referred to RD
Hors through your office vide our letter Ko, Admin/3184/N1/GTRE .
dated 14,09,92 and even number dated 16¢}2.92. Your Office vide
letter No, Pay/I1I/GTRE dated 24.02.93,¢ rendered the audit report
to R&D Hors under intimation to this affsce (Copy enclosed)e

Meanwhile the 17 individuals were filed a case at CAT,
Bangalore vide OA Mo, 8&4 & 832r to 897 of 93°CAT,Bangalore vide
judgenent dated 18.01,% directed the respondents to dispose the
representation within 3 months and not granted any benifits in its
order, Accordingly R&D Hors vide their Telex dated 16,05.% issue
instructions to work out the £inancial implacations involved for
consideration of the case. As per the instructions fram RSD HQrs,
the re-fixation proposals was forwarded to you for Wal and

further actionm. | |
You are thorefore requested to kindly app:m the proposal &

early dat The Service Books in regpect of {1 J,D,Dennies,
E?n_.n aunior 43 also enclosed herewith for verification,

Kindly accard prioritye

gor DIKECTOR

Enclt as stat. 4@ above. A W .
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In the Central Admmlstratlve lI‘nbunal RSP
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- Bangalore Bench DA
' Bangalore |

Application No... g"(" ZEE‘Q ﬁa 1995 ,

ORDER SHEET (contd) MA 361 :2£
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